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They are planning to undertake a
comprehensive all-India survey. We
will request them to undertake special
enquiries about Scheduled Castes and
Scheduled Tribes students, as part of
this comprehensive survey. The 5th
National Seminar on Compulsory
Primary Education, conducted by the
Ministry of Education, also made cer-
tain recommendations on minimising
the extent of wastage and stagnation
in education, which were forwarded
to the various State Governments fer
keeping them in view while formula-
ting the Fourth Plan proposals.

(b) and (e). The suggestion made
by the Seminar on Employment of
Scheduled Castes and Tribes, which
was coaducted by the Planning Com-
mission, have been accepted and
forwarded by the Government to the
various State Governments and Cen-
tral Ministries for implementation.

Legal Aid to the Poor

4589. Shrl Vishwa Nath Pandey:
Shri Shree Narayan Das:

Will the Minister of Plaaning and
Social Welfare be pleased to state thc
amount of aid provided to the various

States and actually spent by them
for providing legal aid {o  weaker
sections of the community  during

1865-667

The Deputy Minister in the Depart-
ment of Social Welfare  (Shrimati
Chandrasekhar): Under Lhe State
Plan schemeg for the welfare of Back-
ward classes, provision has vecn made
by some State Governments for
granting legal aid to members belong-
ing to i3cheduled Castes and Sche-
duled Tribes, for which the informa-
tion is 1eadily available and given in
the statement showing the amount
provided under the scheme during
1965-66. As regards the amount ac-
tually spent during the same period,
the information is being  collected
from the State Governments concern-
ed and it will be placed on the table
of the House as soon as it is available.

STATEMENT
Name of the State Amount Provided
Government. durirg 1965-66
Scheduled Scheduled
Tribes. Castes.
3 Rs. Rs.
1. Gujarat 4,000 3,000
2. Mysore —_ 3,000
3. Madhya Pradesh 500 3,865
4. Orissa 10,000 10,000
s. Punjab — 10,000
6. Rajasthan 10,000 5,000
7. Himachal Pradesh 20,000(*) —_
8. Tripura 2,000 500

(*) inclues provition for aid to Voluntary Agencies.
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All-India Seminar on Town and
Country Planning

4591. Shri Kolla Vemkaiah:
Shri M. N, Swamy:
Shri Laxmi Dass:

Will the Minister of Works, Housing
ang Urban Devel t be pl |
to state:

(a) whether the All-India Seminar
on Town and Country Planning has
drawn the attention of Government to
the piecemeal and un-coordinated
manner in which the slum clearance.
housing and town planning schemes





